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during 19857-58 and 1958-59 in differ-
ent minerals from the State of
Madhya Pradesh; and

(f) what is the total royalty and
dead rent expected out of the total
o T by these review sppliea-

The Minister of Mines and Ofl (Shri
K. D. Malaviya): (a) to (c) and (e).
A statement giving the required in-
formation is laid on the Table, [See
Appendix VII, annexure No, 77].

(d) Review applications are ordi-

(f) Royaity is payable on the
quantity of minerals despatched from
a mine and as it is not possible to
estimate the quantity of minerals
that may be reised from the applied
area, it is not possible to give any
regarding the royalty payable,
as dead rent is concerned, it
varies from mineral to mineral and
from area to area. Information re-
garding the dead rent payable can-
be

4

30%. Shri L. Achaw Singh: Wil
the Minister of Home Affairs be

pleased to state:

(a) whether it is fact that services
of Classes I and II officers borrowed
by the Meanipur Administration have
Deen extended 3 ysars beyond the
stiptlated period; and
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and (b). The information is 'ibeigg
coliected and will be 1laid on the
Table of the House. )

Government 1. M. Celloge, Imphal

3873, Shrl L. Ackaw Singh: Wib
the Minister of Edwoation be pleased
to state:

(a) whether it is a fact that there
is no provision for the tesching of
Bengali in the Government D. M.
College at Imphal; and

(b) if so, the ressons therefor?

The Ministor of Educatien (Dr. K. L,
Shrimsli): (a) and (b). The informa-
tion is being collected and will be
laid on the Table of the Lok Sabha
in due course.

Deocentralisation of Work in Defonoe
Administration

Shri Ram Krishan Gupta:
"“‘{sm Bhakt Darshan:

Will the Minister of Defemes be
pleased to refer to the reply given
to Starred Question No. 1139 on the
18th December, 1938 and state the
further progress made in the proposal
for decentralisation of work in the
defence administration?

The Minister of Defence (Shei
Orders delegating

Headquarters and Lower Formations
in regard to sanction to establish-
ments, direct purchase of stores, sanc-
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the House, [See Appendix VII, an-
nexure No. 78].

Social Eduostion

2680, Shri D, C. Sharma: Will the
Minister of Education be pleased to
state:

(a) the names of foreign countries
ftom which Government bave recelv-
ed assistance in cssh and equipment
for the advancement of Social Educa-
tion in India during 1958-59; and

(b) the nature of help received”

The Minister of Education (Dr. K. L.
Shrimall): (a) USA.

(b) Equipment worth $ 4,30,438°22.
($ 1,54,4356°22 as grant; and $ 2,76,000
as loan).

Education of the Orthopaedically
Handicapped

3681 Shri D. C. Sharma:
* 1 Shri Ram Krishan Gupta:

Will the Minister of Edueation be
pleased to state:

(a) the financial aid given to the
Government of Punjab for providing
educational facilities to dumb, deat
and blind students during 1957-58 and
1038-59, separately;

(b) whether there is any scheme
for higher education of these students
in the country; and

(c) 1if 5o, the detajls thereof*

The Minister of Bdncation (Dr. K. L.
Shrimalt): (a) 1857-88 . . . . Rs. 42,000,
During 1058-39 a lump grant for a
group of schemes including schemes
for the education of the handicapped
was sanctioned to the Government of
Punjab. The amount of Central as-
sistance for the education of the
bhandicapped will depend on the

expenditure have
not yet been recelved from the Stste
Government.

(b) Yes, Sir.
(c) A statement giving the requisite

smugglers and Indmn border police or
military personnel during 1938-597

The Minister of Finance (Shrt
Morarjt Demaf): A statement giving
the information is laid on the Table
of the Saebha (See Appendix VII,
snnexure No. 80].

Will the Minister of Edueatisn be
pleased to refer to the reply given
to Unstarred Question No. 2722 on
the 24th September, 1958 and state:

(a) what further granis have been
sanctioned by the Central Social Wel-
fare Board to voluntary social wel-
fare organisations for libraries for
children and women in Punjab;

(b) whether the amount was paid
during 1968-59; and

(c) the names of the organisationsY

The Minister of Education (Dr.K. L.
Shrimall): (a) No further grants have
been sanctioned during 1958-59.

(b) and (c). Do not arise.
Survey of Juvenile Delinguency i
Madras

Shri Pamigrahi:
b Shri D. C. Sharma:

Will the Minister of Kiucatien be
pleased to state whether the repoxt





